(n) whuther the . Pnkilun Governmmt
'_._:ru;hedu Doctor to join its High Gommission
: ‘inNewDothionadiploMcpweﬂ,

(o). whetlm itis - customary to obeamlmt
'Gomnment’i prior permission in such cases ;

B C) ‘i‘f‘lo,whetheritwudt;}neinthil_we?_

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH): (a)

(b) No, Sir,
() Dou not arise,

Eﬂ'oct!vo l‘urticipntion of Worl:m in
Management of Nationalised General
Insurance Companies

*405, SHRI SHASHI. BHUSHAN : Will
the Minister of LABOUR AND REHABILI-
TATION be pleased to state

(a) the steps taken by Government in
respect of allowing effective participation of
workers in the management of nationalised
general insurance companies ; and

(b) the time by which itis expected that
there will be' workers’ effective participation in
the mmgement in all the industries ?

THE MINISTER OF LABOUR AND
'REHABILITATION (SHRI R. K. KHADIL-
KAR) 1 (8) Government has only taken over
thnmmgement of the Geiieral Insurance Come
-plmel pending nationalisation of general insu-

- fance, The question of workers participation
inltwiubecomxderednthcnpproprmte
' tlme.

(b) ‘l‘o begin wtth, Govemment hnve daci-
\Mwappomttvorker Director on the Board

-'.‘-ofummentof the Hindustan Antibiotics
‘appointinent of worker
-'Diteaminmndulmsudl.ﬂ.hmda"

3 L*mi“d. mmptlb :
mdmtlon. Steps are heing -taken w

Tranafer of Undertakings) Act, 1970, The Life
- Insurance. Corporation is, dqoconmleﬂngthe_ -

appointment of worker Director .on -their
Boards. " The extension of the scheme Motber

'mdmtnu will be emmdered whenluﬁdcm
experience has been  gained in .the matter in

consultation with the interests oom:erne\d.

M&ﬂudamthduu&.hr

*406, SHRI S, C. SAMANTA : Will. the
MiniaterofS‘l'EELANDMINESbeplmedto
state ;.

(a) whether a new undertnking for mineuls
exploration bésides the Geological Survey of
India has been constituted ; and,

- (b) ifso, the reasons therefor ?

THE MINISTER OF STEEL AND MINES
(SHRI S, MOHAN KUMARAMANGALAM):
(a) Government have taken a -decision. to
constitute a Corporation in the public sector
for doing detailed mineral exploration. The
functions of Geological Survey of India would
be confined to geological - mapping and preli-
minary exploration, Steps are being taken to
set up the Corporation.

(b) In order toavoid unncccmary over
lapping in the functions of the various agéencies
connected with the activities of geological
mapping, exploration and exploitation and to
bridge the gap which presently exists ‘between
preliminary exploration and commercial exploi.
tation, it was decided to set up an autonomous
Corporation to undertake detailed - mineral
exploration work,” Manning of this Gm-pon-
tion, - it is proposed. that approximately 2000
personnel transferred to the Geological *Survey
of India from the Exploration Wing of the
Indian Bureau of Mines in 1966 would form
the nucleus of the mﬁ‘ of this Corpoudnn.‘
The new Corporatian is expected tohuetup
by 1.4 1972

] muwmm

. .407, SHRISR.DAMANI Wmllthe
Minister. of STEEL AND M'INES be p‘lnaed
wsme: L
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